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(b) In what other diseases has this
<rug proved uaseful?

(¢) 'What are Ita sources of supply
in India and are Goveinment contem-
®wlating setting up a tory for its
tanufacture in India?

(d) At what cost ia it available in
tn&ia?

(e) What steos, {f any, Goverzunent
are contemplating to take to reduce Its
present price, so ag to make it within
easy reah’ of the general public?

The Depaty Muudster of Heulth (Shri-
matl Chsadrasekliar): (a) Yes.

(b) It has been found useful in the
:ill”entmerm. of the followlng infec-
ns:-—

1. Bacillary and coccal
Infectlons.

. Undulant fever.

. Ulcerative colitis.

. Bacterlal pneumonia.

- Primary atyplcal pneumonia.
. Lymphogrunuloma venereum.

urlnary

- Granulomaingninale.
. Typhus,
9. Whooping Cough.

(c) The drug ls at present wholly
imported and is not manufactured in
India. Government have approved
the scheme of a private firm to start
its maunfacture in india.

(d) The market price of the drug
Is Rs. 26/- per vial of 12 capsules con.
taining 0.25 gm. each.

(e) Government are setting up a
<Committee of Enquiry to examine the
present stage of development of the
pharmaceutical industry in the country.
This Committee will go into the ques-
tion of prires chaiged for essential
druge like Chloromyctin,
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Ranway Emproyees

624. 81 M. L. Agrawal (a) WIIl
the Minlster of Railivays be pleased
tn atate whether It 1= a fact that the
General Manager O.T.R. (now NER)
by Notification 1 published in the
OTR. Snecial Gazette Nn, 4 of 1951
dated Thursday. November 8. 1951
jovited particulars from former em-
plovees of the undivided Govermment
of India who had exercised a fnal
optlon
were compelled by subsequent  deve-
lopments elther to leave their vosts in

-
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Pakistan or Drevented from joining

their posts there?

(b) What was the purpose of and
object in issuing thia notification?

(c) How many persons furnisbed
the particulars demanded?
(d) Have Government conaldered

the cases of suc>: employees?

(e) What decislon have Government
teken in respect of such employees?

u:‘be Deputy Mislaser of Rallwaya

rt ( ): (a)
Yes. The notification in the Rallway
Gaaette referred to was only a re-
production of the Governments Press
Note dated 29th September. 1851.

(b) The Press note wes issued to
eollect certain factual information in
respect of the Central Government
Servants referred to with a view to
examining the questlon of recognition
of de facto reversal of thelr final op-
tions ond the financial implicatlons in-
volved.

(c) About 170 non-Muslims.

fd} and (e). Their cases are still
under consideration. No decision can
be taken until an agreement on a re.
ciprocal basls i< reached with the Gov-
ernment of Pakistan.

“Grow More FOOD" SCHEMES

625. Shrl Kirolikar: Wil the Min’ster
of Food and Agriculture be pleased to
state:

(a) whether information about
fArures of actual cxvenditure from
granta and loans sanctioned by the
Government of India to the States for
“Grow More Food"” Schemes has been
received from the States:

(b) it so. whether .Government pro-
pose to lay on the Table of the House
the figures of expendliture:

(¢) how many Key Farm Centres
in Key Viilage Scheme have been set
up in the Madhva Pradesh State and
how murch subsidv has been given by
the Central Government to that State
for this purpose;

(d) whether Government have un-
dertaken exveriment in ploughing with
heavy disc plougns. and

(e) It the experiment is suecessful,
whether Government propose to pur-
chase heavy dise ploughs for use by the
agrlculturists?

Thke Miaister of Food aad Agricel-
tore (Skrl Xidwal): ¢a) and (b). Yes.
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A statement showing the information
as far as avallable is placed on the
Table of the House. [See Appendix
VII, annexure No 26.1

(c) The Madhya Pradesh Govern-
ment did not send any Key Viliage
Scheme for Government of India’s ap-~
proval during 1951.52. The Madhya
Pradesh Government has however a
Key Village Scheme already In opera-
tion in that State.

(d) Yes.

(e) In 1950-51 reclamation season
(January to June. 1951) tests were
conducrted with heavy disc ploughs and
disc harrows to assess their utility for
eradlcatlon of kans weeds. The dlsr
horrows were found to be unsuitable
frr tans eradication. As for disc
ploughs, thie  exoeriments with the
Towner Disc Plough were successful.
I+ has according!y heen deciied to pur
chase some Tnwner Disc P'oughs far
land reclamation work done by Cen-
tral Tractor Organ!sation.

T¥~ tests conducted hav~ establish-
ed the utlity of the pioughs only for
deeo oloughinZ In connection with
land reclamation operatlons.  Tests
have not been carried out to determine
th» vgefuinese of disc ploughs for culti-
vation ourmoses Hence the ouestion
of ourchasing them for agriculturists.
who renuire olourhs mainly for culti-
vation nurposss. does not yet arise.

Assant RalL LINg

R2A Shri K. P. Trivathl: Will the
Minister nf Ra'fwas's he vleased to
state whether in view of the recurring
brearhes due to fioods in the Assam
Yinit ~f the North Eastern Railwar.
Government are golnE to re-examine
th~ alianment with a view to find!ng
mnora dependable route?

The Deputy Minister of Rallways
and Traasvort (Shrl Alagesam): Gov-
emmcent do not orooose to re-examine
the alignment of the Assam Rall Link.

CRrOP AND CatTLr InsurRancE COMPANIES
£27. Shr]l T~iktkar: Will the Minlster

of Food and Aevieulture be pleased 1o,

state:

(a) the steps taken by Government
in 195)-52 to save agriculturisse from
the loss of cattle due to rrvages caus-
ed by epkiemlcs and the loss of crops
due to vaearies of rainfall; and

(b} whether there are crof. and cat-
tle Insurance rompanies in Indla?

Tde Minister of Food and Axrieml-
tare (Shrl Kidwai): (a) The State

15 DECEMRER 1952

Written Answers 1582

Governments provide expert veterinary
assistance In case of epldemic and to-
meet the agriculturist’s difficulties
from loss of crops and cattle they pro-
vide taccati loans.

(b) According to available informa-
tion. there are no crop and cattle in--
surance companles in Indla, but fuller-
information is belng collected and wil?
be placed on the Table of thé House"
when available.

SMALL IRRIGATION SCHEMES

626. Sbri Sivamaortbi Swemi: Wil
the Minister of Food and Agrtculture
be pleased to state what amount of
funds the Hyderabad Government
have recelved for small Irrigatlon
schemes from the Central! Government
for 1952-53?

The Ministee of Food and Agricn)-
ture (Shrl Kidwai): A grant of Rs.
23,338 and a loan of Ra. 55,00,000 have-
so far been sanctioned by the Govern-
ment of India for m:nor irrigation.
schemes in Hyderabad State under:
tg;;rsgmw More Food Programme for
1952-53.

Ranmway Cramms

629. Shrl @arwen: (a) Will the:
Minister of Rallways be pleased to:
atate the number ot clalms preferred.
against the present N. W. Railway for
shortage, loss and damage of goods.
and consignmentg bioked to statlons
on Siliguri-Haldibari Section in the
years 1950. 1951 and 18527

(b) How many court decrees re-
main to be satisfied upto September
1952 and on how many occasions cash
of the Jaipaiguri Station has been
attached In execution of cecrees in the
years 1950, 1951 and 19527

The Deputy Minister of Rallways
and Transport (Shri Alagesan): (a)
Presumbly the Member refers to the
North Eastern Rallway and not to the
R.W. Railway. The number of clalins
Ercfcrred against the North Eastern

ailway for shortege, loss or damage
to goods booked to stetions on the 8ili-
guri Haldlbarl  gection during the
years 1950 and 1951 was 1325 and
1,270 respectively and 1114 uptx
October 1952.

(b) The number of court decrees:
remaining to be satisfled upto Sev-
tember 1952 was 6 and the number of'
occaslons when ¢ash of Jalpalgurl sta--
tlon was attached in execution of the:
decrees during the years 1950 and 195k
was 38 and 80 respectively and 46
upto October 1953,





